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Dated the 220d July, 2016
CIRCULAR

Sub: Scheduling of hearing of cases.

It is notified for information of general public that
complaints and second appeals filed in this Commission under the
Right to Information Act, 2005 shall be taken up for hearing in
chronological order.

2. However, the Commission in a particular matter may decide

10 accord precedence depending on the facts and circumstances of -

the case. \ W«""’”

Dr. M.K. Sharmaj

Registrar
To
1. Shri Subhash Sharma, DR to CIC_~ CQ{;;‘V
2.  ShriR.L. Gupta, DR to IC (BS). &/
3. Shri Ram Parkash Grover, DR to IC (YA)
4. Shri Vijay Bhalla, DR to IC (SH).~ ﬂw
S. Shri T.K. Mohapatra, DR to IC (MP) =
6.  Shri K.A. Talwar, DR to IC(KY)~__, .'« ’L"\ ‘
7. Shri Dinesh Kumar, DR to IC{SA),
8. Shri V.K. Sharma, DR to IC (SB)&ay 9\

Shri K.L. Das, DR to IC(BJ). AT
Shri Raghubir Singh, DR to IC(DP).

/¥ )Y. ShriAK. Talapatra, DR to IC(AB).
°,"12.  Shri Umesh Joshi, DR (CR) / \’\\
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